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the majority of the Indian people have 
vo~d for Mn. Gandhi and have got faith 
in her. 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIAMEN--
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) and (b) The lndi2n Railways 
Act is being revised with a vitw to bringing 
it in line with the pre!tt"nt day circums-
tances. 

(c) The Draft Railways Bill for amen-
ding the existing Indian Railways Act 
will be introduced in Parliament as soon 
as the review is completed •. 
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THE MINISTER OF RAILWAVS 
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(i) to rnJ.kl" t;tc provisions more rational 
and intelligible: 

(ii) to make changes-which have 
become necessary in the light of 
changed situations and policies; 

(iii) to rem'lve tl-te diffi-::ulties cau,ed by 
judicial decisions; 

(iv) t'l d .. let~ sue~ portions as have 
b~come obsolete or redundmt; 

(v) to sim'>lify and speed up procedtJres 
w~1erever p<>Mible; and 

(vi) to bring ab:>ut w'lerever necessary, 
substantial changes as would faci· 
litate a more effident w..:>rking of 
the Railways. 
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WRITTEN :ANSWERS TO Q.UBS. 
TION'. 

ProwWoa o1 w._. to s... 
Baatwa Ral!waya 

•245 SHRI HARlliAR SOR.EN: 
Will the Minister of RAILWAYS be 
pleatted to ttate: 

(a) whether his Ministry has a propoaa.l 
to augment its wagons fleet by an addi-
tional t 1,500 by March, 1g81 ; 

{b) whether there is any proposal to 
provide some more wagons to the South 
Eastern Railway, particularly to Banspani 
Railway sidins to expedite the move-
ment of iron ore, manganese and other 




